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tags. The programme also includes de-worming of targeted population of livestock twice a
year as one of its activities.

Brucellosis control programme: The programme envisages 100% vaccination cover-

age of female cattle and buffalo calves (4-8 months of age) once in a life time.
() Yes,Sir.

(d) Complete control of FMD and Brucellosis in cattle and buffalo by 2025 with
vaccination and subsequent eradication by 2030.
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Irregularities in VIP quota tickets in Railways
*11. DR. ANIL AGRAWAL : Will the Minister of RAILWAYS be pleased to state:

(@ whether Railways have noticed some irregularities or received some complaints
regarding VIP quota tickets in Railways;

(b) if so, the details thereof;
(c) whether Railways have initiated any enquiry regarding the same;

(d) if so, the details thereof; and



74  Oral Answers [RAJYA SABHA] to Questions

(e) the steps taken by Railways to check the recurrence of such irregularities?

THE MINISTER OF STATE IN THE MINISTRY OF RAILWAYS (SHRI ANGADI
SURESH CHANNABASAPPA): (a) to (c) A Statement is laid on the Table of the House.

Statement

(a) to (d) On order to meet the urgent travel requirements of High Official Requisition
(HOR) holders, which includes Central Government Ministers, Judges of Hon ” ble Supreme
Court/High Courts of various States, Members of Parliament and other emergent demands,
who are on the waiting list, a limited number of berths/seats have been earmarked as
Emergency Quota (EQ) in different trains and in different classes. The quota is released by
the Railways in accordance with the priority as per warrant of precedence and well
established practice being followed since long. At the time of allotment of berths/seats,
Emergency Quota is first allotted for self travel of HOR holders/Members of Parliament,
etc., strictly as per their inter-se seniority in warrant of precedence. Thereafter, other
requisitions received from various quarters are considered and the remaining quota is
released taking into account various factors like official status of passengers travelling,
nature of urgency like travelling on Government duty, bereavement in the family, sickness,
jobinterview, etc. The unutilised EQ gets released to RAC (Reservation Against Cancella-
tion)/ Waiting list passengers at the time of preparation of first reservation charts.

Some instances of attempts to get accommodation released out of Emergency Quota
on the authority of fake letter heads of high dignitaries and some Railway Officers have
come to notice. As reservation staff remains alert for such letters during peak rush periods,
the genuineness of these letters are checked. When it is confirmed that these are fake, no
accommodation is released on such requests. Recently a case has also been registered
against one suspected tout by Railway Protection Force (RPF) Wadala Road, Mumbai
Division, Central Railway under Section 143 of Railways Act., 1989. Two accused have
been arrested in this case.

(e) Withaview to prevent malpractices, reservation requests received from various
quarters for release of accommodation out of Emergency Quota are checked from time to
time and in case where there is a doubt about the genuineness of the request/letter, the
position is checked up by speaking to the concerned person on phone. Instructions on this
account which already exist are reiterated from time to time. Further, when there is gap in
demand and supply of reserved accommodation, particularly during peak rush periods,
efforts are made to bridge this gap by planning holiday special trains during the peak rush
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periods, putting on extra coaches to meet the day-to-day requirements and increasing the
number of coaches on permanent basis in those trains which have high demand and
patronage. Moreover, random checks are conducted in association with Vigilance
Organisation. If any Railway official is found involved in any irregularity, the official is
taken up severely. The process of checks and tightening of procedures is a continuous
activity and is closely monitored.

Regular intelligence against such touts and continuous drives against touting elements
have been taken up by Railway Protection Force. In addition, on 02.11.2018, an All India
drive against touting was conducted in 110 cities of the country whereas 185 touts have
been booked and tickets worth ¥ 35.68 Lakh have been forfeited with deactivation of more
than 1200 fake User 1Ds with the help of IRCTC.

Further, in the second raid conducted against touting elements across 205 cities all
over India on 13.06.2019, 387 touts have been arrested with forfeiture of tickets worth
% 36.92 lakhs. Deactivation of 2564 fake User 1Ds has been advised to IRCTC.

All the arrested accused have been produced before the Court of Law. Irregularity or
misuse of VIP quota are dealt as per extant legal provisions.
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SHRIANGADI SURESH CHANNABASAPPA: Mr. Chairman, Sir, it is usually bound
to happen because of Railways. We will examine it and give the answer to the hon. Member.
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SHRIANGADI SURESH CHANNABASAPPA: Sir, they have been meeting regularly
but if there is any specific case, | request the hon. Member to bring it to my notice. I will look
into the issue and inform the hon. Member.
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SHRI ANGADI SURESH CHANNABASAPPA: Sir, the hon. Member has taken

interest in raising this issue. But, | wish to submit, though it does not fall within the purview

of the main question, that | will make inquiry with the concerned officials and send him a
detailed reply.
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tTransliteration in Urdu script.




